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in Trivjuarum  uDd Cwhln
Porta ^

■1349 .  S h r i P. K u n h jn :  W ill the
Minister of Iriigatlon and Power be 
pleased to state:

(a ) whether Governr.ient ar* sware 
o f the fffect on imoort and export 
trade as a rtsudt ot joa erosion in the 
ports of Trivandrum and Cochin;

(b ) whether Government are also 
aware of the fact that as a result of 
Eea erosion, a steamer carrying lOOO 
bag? of rite for Kerala hLid not bttn  
able to distharge the cargo in Trivan
drum and had to proceed to Colcmbo; 
and

(c ) if so, what steps liav^j been taken 
in this regard?

The Minister of State in the Miniii- 
tr/ of Irrieation and Power (Shrl 
A lagesan); (a ) There is no sea-cros'on 
in the ports o f Trivandrum and Coc’iin.

(b ) No, Sir. However, one Meamer,
w h ic h  was discharging crir«o ul T r i
vandrum Port ill IS02p proceed
e d 'to  Colonibo for burjkerin^; whh 
a part consignment of cargo on board 
and returned to Triv.indrum witii the 
cargo. Due to rough sea carEc could 
not be discharged at Trivandmrii Port 
and the steamer h ad  to proceed to 
Cochin for landing the btlnnce cargo.

(c ) Does not arise.

Shri Ravindra VartBa: May 1 know 
the extent of damage c^auscd in these 
areas? That is, answer to part (b j of 
■my question.

Shri Alagesan: Sea erosio.i occurred 
in April Inst and to the extent of about 
tw o furlongs in length and fifty yards 
in width was washed aw jy causing 
damage to some buildingt tmd disrup
ting telecommunications system partly 
and also upsettinj the water tupply 
system. The total loss has been esti. 
mated at Us. 28,550,

Shri Ravindn V irm #: How much
land has been lost during the Second 
Plan in Kerala as a result of sea crosi-
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tion in that area and what Hrran^- 
ments had been made to prevent it?

Shri Alag«$aii; During >he Etn-nd 
Plan they have execjted  several 
schemes and some mor^ schemes arc 
progress. To be more accurate the 
Government o f Kerala liad reported in 
August, 1961 that 20 I'nti-sea ero^on 
schemes such as tonstructinj o i sea 
walls, etc. have been completed by the 
end o f the Second Plan. 24 such 
schemes are reported to be in l/to- 
gress

Shri M aniran^dan; In view nf the 
flnaneial and other difficulties that the 
peoplp and the Government of Kerala 
are facing because o f the sea erosion 
annually, may I know what steps are 
beiiii’  taken by the Central Govern
ment to help the Stale Government to 
construct groynes and sea-walls to 
protect the people?

Shri Alapesan; The Kerala Hovern- 
meni has been taking ^tep,;. In the 
first Plan they spent about Ks. S,48 
iakhs. In the second Plan, over var
ious schemes, they spv»nt a total amount 
of nearly Rs 183 lakhs. In the Third 
Plan also, provision ha,'! been made 
for Rs. 360 lakhs,

Shri F, Kunhan; In answer to my 
question the hon. Minister rtated Tiiat 
Rs, 360 lakhs have been providc'5 dur- 
in(f the third Plan, May ! know whe
ther the Kerala Government asked the 
Central Go vein men t to pr»'vic(e 50 
per cent, o f the total amount aii 
grant?

Shrl Ala^esan; The Kerala Govern
ment has been spending money lor 
control of floods and for taking anti
sea erosion measures. There is no 
question of giving grants to the State 
Governments, TTiey are the respDiinl- 
bility of the Slate Oovern/rwnts, 
Therf is a schem^ o f Joan assistance 
on easy terms,

Shrl Warior: In view  of the fact that 
then' Is this annual visitation of sea 
erosion in the monsoon times and all
the ports—^minor, medium or tnajtr__
are affected by this, may I  know If the 
Centra! Government w ill considfr the
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question of sending a team o£ experts 
from the Centre itself to study the 
problem and then take effertLve mcar- 
ures?

Shri Alaeesan; This is under con
stant review.

Shri M, K. Kuniariin: The Minister 
for PWD, Kerala, stated very n.cently 
at Tellicherry that the Kerala (lov- 
ernment is not in a position to conduct 
this anti-erosion work through icans 
because it is an unremunerative wn'k, 
and that therefore they want some sub
stantial aid from the Central Govern
ment, M ay I know whether the Cen
tral Government w ill reconsider the 
position and give aid to the Kerala 
Government?

Sbrl AUpesan; This is not a question 
Of the Kerala GovernmDnt alane. We 
are prepared to give loan assistance to 
the State Governments.

Bhri Warior: It is an old question.

Shri Ala^esan; It  is nnt an old
question. It  is a '.;urrent question.

Mr. Speaker; Order, order. S'.:me- 
times the old position may be the cor
rect position.

Shri Ala^esan: As I said, we are 
prepared to advance loans and these 
have been provided for in tiie Plan, 
And they are being systematically 
given, as I said, on ea;y terms.

Shri Vasudev»n Nalr: May I know 
whether the Government o f India is at 
ail conscious of the seriousness of this 
problem and, if so, v/hather they arc 
prepared to treat this problem on an 
emergency basis?

Shri Alagesan; I ’̂an assure the 
House that both the Central Govern
ment and the State Government roi:- 
cerned are already seized of ihc mat
ter and are taking every possible step 
to relieve the suffering.
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